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G.S.R. 291(E).—In exercise of the powers conferred by sub-clause (ii) of clausc (2

MINTSTRY OF AGRICULTURE

{Department of Agriculture ac.d Cooperation)

NOTIFICATION
New Delhi. the 19th April. 2002

y of seetion 3 of the Insccticides

Act, 1968 (46 of 1968), the Central Government. after consuitation with the Board. hereby further includes the following
substances int the Schedule to the said Act. namely :—

In the Schedule to the said Act relating to the list of Insecticides. after the existing entries, lhc following entries

shali be added, namety :—

*Imazapic
Dimethanamid

Carfentrazone ethyl

Oryzalin
BAS 625H (Clefoxydim)

Tepraloxydim (Aramo)

Benfuresate
Chlorthal-dimethyl
Terallethrin (Knockthrin-M-108)

Rimsulfuron

Unmiconazole-P

SCHEDULE
{See Section 3 (2))
List of Insecticides
( ‘*)-27(4-isopropyl4-methyl-5-0xo-2-imidazolin-_2 -y1)-3-methylnicotinic acid
(RS)-2-chloro-n-(2, $~dimethyl-3-thienyl)-n-(2- methvm-lMethvlethvl) acetamide

ethyl (RS)-2-chloro-3-{2 cmoro-b-{-t-dlﬂuoromethvl-el J-dlhvdro-J-melh) I-5-oxo-IH-
1. 2. 4-triazol-1-yl-4-fluorophenyl]-propionate

3. 5-dinitro-N*, N"‘-dipropvlsuifamlanude

2-{1-[2«(4<hlorophonexy) propowmuno}-bmvl ;-J-hydm\y-ﬁ thlan 3~
yvicyclotex-2-enone

(EZ){RS)-2-{ 1-[(2E)-3-chlorcallyloxyimino]-propyl } -3-hydroxy-5-pethydropyran-4-
vicvelotex-2-en-1-one _
2. 3dihydro-3, 3-dlmethvlbenzoﬁ1ran-5-yledmncnsult‘omte _

tetrachloro-terapthalic acid (other name dunethyl tetrachloroterephthalate)

(RS)-3-allyl-2-methyl-4-oxo-cvclopent-2-enyl 2.2, 3. 3-tetramethyi cyclo-
propanecarboxylate

1.4, 6~dimethoxypyrimidin-2-yf)-3(3-ethylsulfonyl-2-Pyridiyisulfonyl) urea
(B){S)-1-4-chlorophenyly-4. 4-dimethl-21H-1. 2. 4-triazolylpent-1-n-3-0l
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Diniconazole

Dimenthyl Phthalate
Procymidone

_Tolclofos-methy!

Cyclosulfamuron
Imazamos

Metconazole

Thiazopyr

Sodium-P Nitrophenolate
Farchiorfequron
Thiacloprid
Fentrazamide

Hexaflumuron

N,,.

L2

N T S

10.
1L

14.

lé.

(EMRS)-1-2. 4-dlcluompheml)-4 -dimethyl-2- [H-1. 2. 4—tnazol- I-yl) pent-1-
en-3-ol

1. 2-benzenedicarboxylic acid

N-(3. 5dichlorophenyl)- i. 2-dimethyicycylopropane-1. 2-dicarboximate

O-2. 6-dichloro-p-tolyi O. O-dimethylphosphorothioate

I-[2-{cyciopropy! carbonyi) phenyl sulfamovl}-3-(4. 6-dimethoxypyrimidin-2-vl) urea
(RS)-2~(4-isopropyl-4-methvi-3-oxo-2-imidazolin-2-vI-3-methoxymethyinicotinic acid

(IRS. 5RS. IRS. 58R)-5-(4-chiorobenzyl)-2. 2-dimethyl-1 (1H-1, 2. 4-triazol- 1-ylmethyl)
cyclopentano!

methyl 2-difluoromethyl-5-(4. 5 dihidro-1. 3-thiazol-2-_vl)-4-isobulyl-6-
trifluromethylnicotinate

1-(2chloro-4-pyridyi}-3-phenvl urea

+-(2-chlorophenyl)-N-cyclohexyl-N-cthyl-4. 5-dihydro-3-oxo-lh-tetrazote-1—

carboxamide :

I-[3. S-dichloro~4-(i. 1. 2. 2-tetrafluorocthoxy; phenyi|-3-(2, 6-difluobenzoyl) urea”.
[F-No. 19-3/2000-PP 1]

P.D. SUDHAKAR_ Jt. Secy.

: The following notifications were issued eartier to aménd the SCHEDULE to the Insecticides Act. 1968 (46 of 1968),

and published in the Gazette of India vide Number.

. G.SR YE). dated 9-1-1973,

G.SR.823(E). dated 28-9-1976.

'G.SR 200(E). dated 29-3-1978,

G.SR 574(E). dated 6-10-1979,
G.S.R 32(E). dated 12-2-1980,
G.S.R. 500(E), dated 18-6-1995,

G.S.R 83%E), dated 14-11-1995,

G.SR 31(E), dated [5-1-1987

G.SR 730(E). dated 30-10-1995,

G.S.R. 10(E). dated 3-1-1996.

G.SR.53E), dated 21-11-1996,
G.SR 621(E), dated 27-10-1997,

G.5.R. 224(E). dated 26-3-1999,
G.S.R. 672(E). dated 28-9-1999,

G.S.R. 868(E), dated 15-11-2000, and

G.S.R 6%(E), dated 5-2-2001.
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